QOFFICE OF THF. PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI
ORDER .
The below mantioned work of the Branches of Central District, Tis Hazari Courts Is hereby

assignedfallocated to Ms. Simmi Kapoor, Sr. Administrative Officers (Judiclal), with Immadiate
effect:- - :

Judictal Brangh, Cenvral, Tis Hazari Courts, Delhi

Admn-l, il & II} Central, Tls Hazari Courls, Delhl.
Vigilance Brarich, Central, Tis Hazarl Courts, Delhil.

Nominated as Nodal Officer of (1 Juris).

Nodal Officer for GNCTD (Public Grievancas Commisslons (PGC), Complalnts

re;cel\;gld through Department of Law, Justice and Legislative Afialrs, Govt of NCT

of Dalhi.

, Nadal Officer for CPGRAM.

Ms Simmi Kapoor, Recruitment CelllPromotlon Cell, Central, Tis Hazar Gourts, Deihl.

Sr. Administrative Litigation Branch, Central, Tis Hazarl Courts, Dalhl.

Officar (Judl.} E-Sewa & Suvidha Kendra, Tis Hazarl Courts, Delhi,

Link PIO, RT1 Cell, Central District, Tis Hazari Courts, Dalhi :

Vulnetable Witness Deposition Complex, Central, Tis Hazard Courts, Delhi.

| R&| Branch, Central District, Tis Hazar Courts, Delhi

. [ ACR Call, Central District, Tis Hazad Couris, Delhl

Library Branch, Central Dlstrict, Tis Hazari Courds, Dsihi,

Note: Dr. Suman Mahajan, Administrative Officer{ JudL) is hereby directed to continue looking
. after the below mentioned work as Administrative Officer (Judl) in addition to the work of West District,
' Tis Hazari Courts, Dethi till further orders

1. Computer Branch, Central, Tis Hazari Courts, Delhi.
2. Nominated as delegated Admintstrator (DA for managing emall accounts for domain
dde.nlc.in

3. Nodal Officer for allotment of General Pool Residential Accommadation by Directorate
of Estate, Nirman Bhawan, New Delhl for Administration Branch-1 & 1k
4. Lialson Offlcer /Nodal Officer of GNCTD.
§. General Branch, Central, Tis Hazarl Courts, Dslhl
’ Digi tall sI nod
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1, The Officer In-charge, Administration Branch-I / II / ITlI, Central District, Tis Hazari
Courts, Delhi. : )

2. The Officer In-Charge of all ahove mentioned Branches concerned, Central District,
Tis Hazari Courts, Dellil

3. The Officers concerned,

4, The Personal Qﬂiée of the Undersigried.

5. The AO(IJ}’ Branch In-Charge, Central / West / NDD / South / South-East / East /
~ North-East / Shahdara / North / North-West / South-West / RACC, Delhi / New Delhi.

6. The PRO/APRO, Central District, Tis Hazar] Courts, Delhi.



. 7. The Dealing Officials, (Personal FLlelSemonty & Promntlon), Adrmnistratlon Branch-I,
1I & 111, Central; Tis Hazari Courts, Delhi,

8. The Dealing OHicial, Leave Section, Accounts Branch, Room No.114, Central, Tis
Hazari Courts, Delhl.

9. The Dealing Officials of all concerned Branches, Ceniral, Tis Hazari Courts,
Delhj

10 Plie Web-Site Committee, Tis Hazari Courts, Delhi,
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